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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 17.10.2025 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 518/2025 

For Stay 
IA No. 1458/2025 

For Condone Delay 

IA No. 1459/2025 

 

State Bank of India  

Vs 

Gonugunta Murali 
Liquidator, GS Oils Ltd 

 

Mr. Pranava Charan  

2.  Comp App (AT) (CH) 

(Ins) No. 519/2025 

For Exemption 

IA No. 1461/2025 

For Stay 

IA No. 1462/2025 

 

Mathioli N, RP of MQ 

Networks Pvt Ltd  

Vs 

Pathukasahasram 

Ragunathan Raman- 

Erstwhile RP of MQ 

Networks & Anr. 

 

Mr. Mathioli Nagarajan 

Party in person  
 

3.  Comp App (AT) (CH) 

(Ins) No. 520/2025 

For Stay 

IA No. 1463/2025 

For Exemption 
IA No. 1464/2025 

For Additional Docs 

IA No. 1465/2025 

 

Sastri Venkat Ramani  

Suspended Director 

and shareholder of 

Sterling Developers Pvt 

Ltd & Anr.  
Vs  

Jai Corp Ltd & 2 Ors. 

Mr. Pawan Jhabakh  

4.  Comp App (AT) (CH) 

(Ins) No. 521/2025 

For Stay 

IA No. 1469/2025 

 

Ramkumar Reddy Satty  

Managing Director of 

T& R Auto Pvt Ltd 

Vs 

Kotak Mahindra Bank 

Ltd & 2 Ors. 

Dr. KV Srinivas  

5.  Comp App (AT) (CH) 

(Ins) No. 498/2025 

For Stay 

IA No. 1407/2025 

For Condone Delay 

IA No. 1466/2025 

Jenson Paul 

Suspended Director of 

Euro Tech Maritime 

Academy Pvt Ltd 

Vs 

Axis Bank Ltd & Anr 

Mr. Anirudh A Sriram  

6.  Comp App (AT) (CH) 

(Ins) No. 432/2025 

For Exemption  

IA No. 1467/2025 

For Stay 
IA No. 1468/2025 

Ramkhumar 

Narasimhan  

Vs 

Bank of Baroda 

 

Mr. D Ferdinand   

7.  Comp App (AT) (CH) 
(Ins) No. 492/2025 

To dispense with 

IA No. 1396/2025 

For Stay 

IA No. 1397/2025 

Krishnan  
Vs 

C Sanjeevi, Liquidator 

of Anu Engitech Pvt Ltd 

& 2 Ors.  

Ms. V Srimathi  

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

8.  Comp App (AT) (CH) 

(Ins) No. 515/2025 

For Stay  

IA No. 1446/2025 
For Additional Docs 

IA No. 1447/2025 

(With defects) 

 

Kunam Eshwaramma  

Vs 

State Bank of India & 2 

Ors. 
 

Mr. TK Bhaskar  

9.  Comp App (AT) (CH) 

(Ins) No. 517/2025 

For Condone Delay  

IA No. 1456/2025 

(With defects) 

Shree Gayatri Trust  

Vs 

Handicrafts 

Development 

Corporation of Kerala 

Ltd 

Mr. Akhil Suresh   

10.  Comp App (AT) (CH) 

(Ins) No. 522/2025 

For Stay 

IA No. 1471/2025 

(With defects) 

 

S Hari Karthik 

Liquidator- Jeypore 

Sugars Company Ltd 

Vs  

Aaria Projects Ltd 

 

Mr. J Manivannan  

11.  Comp App (AT) (CH) 

(Ins) No. 523/2025 

For Stay 

IA No. 1475/2025 

For Additional Docs 
IA No. 1476/2025 

(With defects) 

 

Thajudeen Alikannu  

Vs 

State Bank of India & 

Anr. 

Mr. Jerin Asher Sojan   

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

12.  IA No. 1286/2025 

(For Amendment) 

in 

Comp App (AT) (CH) 

(Ins) No. 89/2023 

For Exemption 

IA No. 318/2023 

Madala Srinivasu & 

Anr 

Vs 

Veera Venkata 

Satyanarayana Rao 

Vadlamani & 2 Ors. 

WITH 

Mr. T Ravichandran Mr. Yogesh Jagia- R1 

13.  Comp App (AT) (CH) 

(Ins) No. 90/2023 

For Exemption 

IA No. 320/2023 

Madala Srinivasu & 

Anr 

Vs 

Ind-Barath Thermal 

Power Ltd & 17 Ors 
 

Mr. T Ravichandran Mr. Vijay Narayan R2 

Mr. DVAS Ravi Prasad 

R5 R9 R10 R15 

Mr. Yogesh Jagia  

R4 R12 R13 R16 

14.  IA No. 1167/2025 
(For Additional Docs) 

in 

Comp App (AT) (CH) 

(Ins) No. 229/2023 

For Stay 

IA No. 746/2023 & 

426/2025 

G. Yoganand 
Suspended Director of 

Manjeera 

Constructions Ltd 

Vs 

Catalyst Trusteeship 

Limited & 2 Ors. 

WITH 

Mr. Adarsh 
Subramaniam 

Mr. Sanjay Kishore R1 
Mr. VVSN Raju- R2 

15.  IA No. 1162/2025 

(For Additional Docs) 

in 

Comp App (AT) (CH) 

(Ins) No. 232/2023 

For Stay 

IA No. 750/2023 & 

428/2025 

G. Yoganand 

Suspended Director of 

Manjeera Retail 

Holdings Pvt. Ltd 

Vs 

Catalyst Trusteeship 

Ltd & 2 Ors. 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. Sanjay Kishore R1 

Mr. VVSN Raju- R2 
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16.  Comp App (AT) (CH) 

(Ins) No. 25/2025 

For Direction 

IA No. 109/2025 

Gajjala Yoganand 

Member of Suspended 

Board of Directors, 

Manjeera Retail 

Holdings Pvt Ltd 

Vs 

Birendra Kumar 
Agarwal,RP of 

Manjeera Retail 

Holdings Pvt Ltd & 

4 Ors 

WITH 

Mr. Y Suryanarayana Mr. VVSN Raju- R1 R2 

Mr. Sanjay Kishore 

R3 R4 

Mr. Pradeep Joy R5 

17.  A No. 1178/2025 

(For Additional Docs) 

in 

Comp App (AT) (CH) 

(Ins) No. 199/2025 

For Stay 

IA No. 563/2025 

For Direction 

IA No. 1187/2025 

G Yoganand Promoter 

Director (Suspended), 

Manjeera Retail 

Holdings Pvt Ltd & 

Anr. 

Vs 

Birendra Kumar 

Agarwal,RP of 

Manjeera Retail 

Holdings Pvt Ltd & 3 

Ors 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. VVSN Raju- R1 

Mr. Pradeep Joy- R2 

Mr. Palash Taing- R3 

18.  IA No. 1163/2025 

(For Additional Docs) 
in 

Comp App (AT) (CH) 

(Ins) No. 200/2025 

For Stay 

IA No. 565/2025 

For Direction 

IA No. 1186/2025 

Gajjala Yoganand 

Promoter Director 
(Suspended) Manjeera 

Constructions Ltd & 

Anr 

Vs 

Birendra Kumar 

Agarwal, RP of 

Manjeera Construction 

Ltd. & 3 Ors. 

WITH 

Mr. Adarsh 

Subramaniam 

Mr. VVSN Raju- R1 

Mr. Palash Taing- R3 

19.  Comp App (AT) (CH) 

(Ins) No. 217/2025 

For Stay 

IA No. 601/2025 

For Direction 

IA No. 1112/2025 

G. Yoganand 

Vs 

Catalyst Trusteeship 

Ltd 

Mr. Adarsh 

Subramaniam 

Mr. Palash Taing 

20.  Comp App (AT) (CH) 

(Ins) No. 161/2025 

Mata Energy Ltd. 

Consortium of Varma 

Steels Pvt Ltd & AVP 
Varma, SRA 

Vs 

CA B Nagabhushan 

RP/Chairman of 

Monitoring Committee 

of Mata Energy Ltd & 2 

Ors 

WITH 

Ms. Mummaneni Vazra 

Laxmi 

Mr. Pranava Charan R2 

 

 

21.  Comp App (AT) (CH) 

(Ins) No. 301/2025 

For Stay 

IA No. 880/2025 

Mata Energy Ltd 

Consortium of Varma 

Steels Pvt Ltd & AVP 

Varma, SRA in matter 

of Mata Energy Ltd. 

Vs 

CA Nagabhushan, 

RP/Chairman of 

Monitoring Committee 
in matter of Mata 

Energy Ltd & 3 Ors. 

WITH 

Ms. Mummaneni Vazra 

Laxmi 
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22.  IA No. 1206/2025 

(Contempt App.) & 

IA No. 1080/2025 

(To Vacate Stay) 

in 

Comp App (AT) (CH) 

(Ins) No. 69/2025 
To dispense with 

IA No. 221/2025 

For Stay 

IA No. 222/2025 

For Additional docs. 

IA No. 223/2025 

To Adv. Hg. 

IA No. 1081/2025 

For Direction 

IA No. 1082/2025 

Consortium of Varma 

Steels Pvt Ltd & AVP 

Varma, SRA 

Vs 

B Naga Bhushan RP of 

Sri Mata Infratech Ltd 

& 2 Ors 

Ms. MV Lakshmi Mr. P Ramesh Babu R1 

Mr. Pranava Charan R3 

23.  Comp App (AT) (CH) No. 

52/2025 

For Stay 

IA No. 590/2025 

For Exemption 

IA No. 591/2025 

 

Dr. Sunny Davis Ayyala 

Vs 

Thrithva Healthcare Pvt 

Ltd & 8 Ors. 

Mr. L Venkateshwar 

Rao 

Mr. Y Suryanarayana 

For Caveator 

Mr. Manoj Kumar 

Koyalkar, PCS- R2 

24.  IA No. 1164/2025  

(For Condone Delay)  
in  

Comp App (AT) (CH) 

(Ins) No. 252/2025 

Delay in refiling  

IA No. 1165/2025 

 

M Lalitha  

Vs  
K Parameswaran Nair 

RP, Samson and Sons 

Builders & Developers 

Pvt Ltd & Anr 

Mr. Vinay Mathew 

Joseph 

Mr. Liju V Stephen R2 

25.  IA No. 1441/2025 

(To implead) 

in  

Comp App (AT) (CH) 

(Ins) No. 443/2025  

For Stay  

IA No. 1272/2025 

 

Ashok Sachdev  

Vs  

Call Express 

Constructions Pvt Ltd 

Through Subramaniam 

Aneetha, RP 

 

Mr. Mayan H Jain Mr. Arjun Suresh 

26.  IA No. 1302/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 
(Ins) No. 456/2025 

For Stay 

IA No. 1303/2025 

S Hari Karthik 

Liquidator- Jeypore 

Sugars Company Ltd 

Vs 
Kineta Global Ltd in 

Consortium with Power 

Mech Projects Ltd 

 

Mr. J Manivannan  

27.  IA No. 1343/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 473/2025 

For Stay 

IA No. 1342/2025 

 

Thomas Pangaraj 

Vs 

Sripriya Kumar, RP of 

Perfect International 

Fabricators Pvt Ltd & 

Anr 

Mr. S Rajmakesh   

28.  Comp App (AT) (CH) 

(Ins) No. 51/2024  

For Stay  

IA No. 151/2024  

For Exemption  

IA No. 150/2024 

Navalmaruk Services 

India Pvt. Ltd.  

Vs  

Ritesh Prakash 

Adatiya, RP of 

Navalmar Shipping 

(India) Pvt.Ltd. & 2 Ors.  
WITH 

 

Mr. Salim A Inamdar Mr. Abhijit Atur R1  

Ms. Amrita Jain R2, R3 
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29.  TA (AT) No. 1/2024  

(CA (AT) (Ins) No. 

194/2024  

For Stay  

IA No. 646/2024  

For Exemption  

IA No. 647 & 
648/2024) 

Navalmaruk Services 

India Pvt. Ltd. & Anr.  

Vs  

Joseph Jayananda, 

Suspended Director of 

Navalmar Shipping 

(India) Pvt. Ltd. & 3 
Ors.  

WITH 

 

Mr. Salim A Inamdar Ms. Amrita Jain R1 & 

R2 

30.  Comp App (AT) (CH) 

(Ins) No. 88/2024  

For Stay  

IA No. 247/2024  

For Exemption  

IA No. 249/2024 

 

Ritesh Prakash 

Adatiya, RP of 

Navalmar Shipping 

(India) Pvt. Ltd.  

Vs  

Navalmaruk Services 

India Pvt. Ltd. & 2 Ors. 

 

Mr. Abhijit Atur Mr. Salim A Inamdar 

R1  

Ms. Amrita Jain R3 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

31.  TA (AT) No. 6/2022 

(Comp App (AT) No. 

361/2018  

IA No. 192/2018  
For Exemption  

IA No. 1748/2018  

For Stay  

IA No. 1749/2018) 

 

O Arumugasamy  

Vs  

TR Mills Pvt Ltd & 15 

Ors  
 

WITH 

Mr. Pranav V Shankar Mr. Yeshu Mishra R3 

Mr. S Eshwar-R5-R7 

Mr. Praveen Kumar 

R10 
Mr. K Moorthy R12 

Mr. Aman Nalina 

Lingesh-R13- R16  

 

32.  TA (AT) No. 12/2022 

(Comp App (AT) No. 

259/2018) 

M Chandraprabha & 2 

Ors.  

Vs  

M. Leela & 11 Ors.  

WITH 

 

Mr. S Eshwar Mr. Aman Nalina 

Lingesh- R1- R4  

Mr. Yeshu Mishra R7 

 

33.  TA (AT) No. 13/2022 

(Comp App (AT) No. 

258/2018  

For Stay  

IA No. 1196/2018) 

Chandra Spinning & 

Weaving Mills Pvt. Ltd 

& 3 Ors  

Vs 

M. Leela & 10 Ors.  

WITH 

 

Mr. S Eshwar Mr. Aman Nalina 

Lingesh-R1-R4  

Mr. Yeshu Mishra R6 

Mr. Praveen Kumar R8 

Mr. K Moorthy R11 

 

34.  TA (AT) No.16/2022 

(Comp App (AT) No. 

310/2018  
For Stay  

IA No. 1353/2018  

For Exemption  

IA No. 1359/2018)  

For Direction  

IA No. 1150/2024 

M. Nagaraj & 4 Ors.  

Vs  

M. Leela & 13 Ors.  
 

WITH 

Mr. Yeshu Mishra Mr. Aman Nalina 

Lingesh-R1-R4  

Mr. S Eshwar- R6, R8- 
R10  

Mr. Praveen Kumar 

R12  

Mr. K Moorthy R13 

 

 

35.  TA (AT) No. 19/2022 

(Comp App (AT) No. 

360/2018  

For Direction  

IA No. 188/2018 

O Arumugasamy  

Vs  

Chandra Spinning and 

Weaving Mills Pvt. Ltd 

& 15 Ors.  

WITH 

Mr. Pranav V Shankar Mr. S Eshwar- R1-R4  

Mr. Yeshu Mishra R5 

Mr. Praveen Kumar R9 

Mr. Aman Nalina 

Lingesh-R13-R16  

 

36.  TA (AT) No. 21/2022 

(Comp App (AT) No. 

277/2018  

For Stay  

IA No. 1347/2018) 

 

M.S Nagarathna & 3 

Ors  

Vs  

M Leela & 10 Ors.  

WITH 

Mr. Naman Jhabakh Mr. Aman Nalina 

Lingesh- R1-R4  

Mr. Pranav V Shankar 

Mr. Praveen Kumar 
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37.  TA (AT) No. 23/2022 

(Comp App (AT) No. 

309/2018  

For Stay  

IA No. 1351/2018 

For Exemption  

IA No. 1352/2018) 
 

TR Mills Pvt Ltd & 5 

Ors  

Vs  

M. Leela & 8 Ors 

Mr. Naman Jhabakh Mr. Aman Nalina 

Lingesh- R1-R4  

Mr. S Eshwar - R7-R9  

Mr. Pranav V Shankar 

Mr. Praveen Kumar  

38.  Comp App (AT) (CH) No. 

59/2022  
For Injunction  

IA No. 666/2022, 292 

& 293/2023 

 

Kodali Vijaya Rani  

Vs  
Quantum Build Tech 

Ltd & 8 Ors 

Mr. K Rajendran Mr. R Arumugam-R1 

Mr. Y Suryanarayana 
R3, R6-R8 

39.  Comp App (AT) (CH) 

(Ins) No. 205/2024  

For Exemption  

IA No. 560 & 561/2024 

Eltech Transformers 

Pvt Ltd  

Vs  

Lanarsy Infra Ltd 

 

Ms. H Mubena Almas Mr. S Chakrapani 

40.  Comp App (AT) (CH) 

(Ins) No. 388/2024  

For Stay  

IA No. 1058/2024  

For Exemption  

IA No. 1060/2024 

 

Indian Bank, SAMB  

Vs  

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power Ltd. 

& 2 Ors.  

WITH 

Mr. Pranava Charan Mr. Aayush Mitruka R3 

41.  Comp App (AT) (CH) 

(Ins) No. 392/2024  

For Stay  

IA No. 1067/2024 

Indian Bank, SAMB  

Vs  

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power Ltd. 
& Anr. 

 

Mr. Pranava Charan Mr. Aayush Mitruka R2 

42.  Comp App (AT) (CH) 

(Ins) No. 419/2024  

For Stay  

IA No. 1141/2024 

Dr. KC Ramaswami  

Vs  

GV Ravikumar, RP of 

Vangal Amman Health 

Service Ltd & Anr 

 

Ms. V Rajeswari Ms. PR Vandana- R1 

Mr. R Vidhya Shankar 

R2 

43.  Comp App (AT) (CH) 

(Ins) No. 455/2024  

For Stay  

IA No. 1242/2024  

For Urgent listing  

IA No. 1243/2024 

Employees Provident 

Fund Organisation 

Regional Provident 

Fund Commissioner  

Vs  

CA Shirley Mathew, RP 

of Soubhagya Laxmi 

Sugars Ltd. 

 

Mr. R Vishnu Ms. PR Vandana R1 

Mr. R Vidhya Shankar 

R2 

44.  Comp App (AT) (CH) No. 

21/2025  

For Stay  
IA No. 261/2025 

Research City Business 

Solutions Pvt Ltd & 2 

Ors  
Vs  

Vineela Balla & 3 Ors 

 

Mr. T Natraj Mr. S Rajagopalan- R1 

45.  Comp App (AT) (CH) No. 

28/2025  

For Stay  

IA No. 453/2025 

M Sai Sudhakar  

Vs  

MSR Housing & 

Resorts Pvt Ltd & 5 Ors 

 

Mr. Ujjwal Jain Mr. Avinash Amarnath 

R1-R5 

46.  Comp App (AT) (CH) 

(Ins) No. 66/2025  

For Stay  

IA No. 218/2025  

For Exemption  

IA No. 394/2025 

Raksha Krishna 

Murthy Udupa 

Suspended Director of 

Avishkar Innovative Pvt 

Ltd  

Vs  

Canara Bank & Anr 

 

Mr. Atul Madhavan Mr. ML Ganesh- R1 
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47.  Comp App (AT) (CH) No. 

113/2025  

For Exemption 

IA No. 1269/2025  

For Stay  

IA No. 1270/2025 

 

3A Capital Services 

Limited  

Vs  

NGEF Limited 

Ms. Anusha Peri  

48.  Comp App (AT) (CH) 

(Ins) No. 447/2025  

For Stay  
IA No. 1288/2025 

Vinod Kumar JS & Anr  

Vs  

Annie Abraham  
Official Liquidator of 

MIR Realtors Pvt Ltd & 

2 Ors 

Mr. Kaushik N Sharma  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

49.  TA (AT) No. 14/2022 

(Comp App (AT) No. 

376/2018) 

Chamundesware 

Studio & laboratory Pvt 

Ltd & 

4 Ors 

Vs 

Swarnalatha Rajaiah & 

Anr. 

WITH 

Mr. Jerin Asher Sojan Mr. SS Rajesh 

50.  TA (AT) No. 68/2021 

(Comp App (AT) No. 

413/2018 
For Stay 

IA No. 2031/2018) 

K. Rajaiah Since Dead 

Rep by its LR’s 

Vs 
Chamundesware 

Studio & Laboratory 

Pvt Ltd & Ors 

Mr. SS Rajesh Mr. Jerin Asher Sojan 

51.  Comp. App (AT) (CH) 

(Ins) No. 40/2021 

For Stay 

IA No. 92/2021 

Mathew CK & 27 Ors 

Vs 

Shri Kumar Rajan, RP 

Hindustan Newsprint 

Ltd. & 3 Ors 

Mr. Pranav Charan Mr. PV Vinod- R1 & R2 

Mr. Shivshankar R 

Panicker- R3 R4 

52.  Comp App (AT) (CH) 

(Ins) No. 156/2021 

For Urgent Hearing 

IA No. 316/2021 

Amit Chandrakant 

Vaishnav – 

Shareholder of Mega 

Food Products Madras 

Pvt Ltd 

Vs 

MD Overseas Ltd & 

Anr 

WITH 

Mr. K Gaurav Kumar Mr.Ramasubramaniam 

Raja- R1 

Mr. J Manivannan R2 

53.  Comp App (AT) (CH) 

(Ins) No. 286/2022 

For Stay 

IA No. 601/2022 

S Vasudevan, RP of 

Mega Food Products 

Madras Pvt. Ltd 

Vs 
Amit Chandrakant 

Vaishnav, Shareholder 

and Suspended 

Director of Mega Food 

Products Madras Pvt 

Ltd. & Anr. 

WITH 

Mr. AS Arvind Mr. K Gaurav Kumar 

R1 

Mr. J Manivannan R2 

54.  Comp App (AT) (CH) 

(Ins) No. 291/2022 

For Stay 

IA No. 611/2022 

MD Overseas Ltd. 

Vs 

Amit Chandrakant 

Vaishnav, Shareholder 

and Suspended 

Director of Mega Food 

Products Madras Pvt 

Ltd. & Anr 

 

Mr.Ramasubramaniam 

Raja 

Mr. K Gaurav Kumar 

R1 

Mr. AS Arvind R2 
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55.  Comp App (AT) (CH) 

(Ins) No. 195/2021 

For Stay 

IA No. 394/2021 

Upender Kumar 

Agarwal 

Vs 

State Bank of India & 

Anr 

 

Mr. Rajgopal Mr. Vipin Warrior – R1 

Mr. Amir Bavani-R2 

56.  Comp App (AT) (CH) 

No. 37/2022 

For Stay 

IA No. 409/2022 

Shreevelu Builders Pvt 

Ltd & Anr 

Vs 

C Kathirvel & 5 Ors 
 

Mr. AV Arun Mr. Prithvi Raj JS R1-R2 

Mr. Y Prakash- R3- R6 

57.  Comp App (AT) (CH) 
(Ins) No. 422/2022 

For Stay 

IA No. 1043/2022 

For Exemption 

IA No. 1044/2022 

DP Sadhu 
Suspended Director of 

Devas Engineering 

Systems Pvt Ltd 

Vs 

Union Bank of India 

Ltd & Anr 

 

Ms. S Shanmitha Mr. Adhivarahan R1 

58.  Comp App (AT) (CH) 

(Ins) No. 145/2023 

For Direction 

IA No. 521/2025 

SREI Equipment 

Finance Ltd 

Vs 

Raasi Refractories Ltd 

 

Mr. Anant Merathia Mr. Y Suryanarayana 

59.  Comp App (AT) (CH) 

(Ins) No. 217/2023 

For Exemption 

IA No.715 & 716/2023 

Nitya Electrocontrols 

Pvt Ltd 

Vs 

VA Tech WABAG Ltd 

 

Mr. Pallav Palit Mr. Ramaswamy 

Meyyappan 

60.  Comp App (AT) (CH) 

(Ins) No. 280/2023 

For Stay 

IA No. 856/2023 

The State Bank of 

India 

Vs 

PTC India Financial 
Services Ltd. & 2 Ors. 

WITH 

Mr. Pranava Charan Ms. Varsha Banerjee R1 

Mr. Jose John- R2 

Mr. Amir Bavani- R3 

61.  Comp App (AT) (CH) 

(Ins) No. 285/2023 

For Stay 

IA No. 870/2023 

The State Bank of 

India 

Vs 

Indo Unique Flame Ltd 

& Anr 

 

Mr. Pranava Charan Mr. Amir Bavani- R1 

Mr. Jose John- R2 

62.  Comp App (AT) (CH) 

(Ins) No. 347/2023 

For Exemption 

IA No. 1059 & 

1060/2023 

For Stay 

IA No. 1056/2023 

Howden Axial Fans AB 

Vs 

BGR Boilers Pvt Ltd 

Mr. Ajay Bhargava Mr. CP Prasanth Gopal 

63.  Comp App (AT) (CH) 

(Ins) No. 465/2023 

For Stay 

IA No. 1451/2023 

Rajagiri Campus Court 

Home Buyers Welfare 

Association 

Vs 

Rajendran R, RP of 

Asten Realtors Pvt Ltd 
& 2 Ors. 

WITH 

Mr. Avinash Krishnan 

Ravi 

Mr. Vinod PV- R1 

Mr. Saurabh Nikalje R2 

64.  Comp App (AT) (CH) 

(Ins) No. 48/2024 

For Stay 

IA No. 144/2024 

Rajendran PR, RP of 

Asten Realtors Pvt Ltd 

Vs 

Piramal Capital & 

Housing Finance Ltd. 

WITH 

Mr. Vinod PV Mr. Saurabh Nikalje 

65.  Comp App (AT) (CH) 

(Ins) No. 391/2024 

For Stay 

IA No. 1066/2024 

Piramal Capital and 

Housing Finance Ltd. 

Vs 

Rajendran PR & Anr 

WITH 

Mr. VV Sivakumar Mr. Pranava Charan R1 

Mr. Krishnamohan K R2 
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66.  Comp App (AT) (CH) 

(Ins) No. 399/2024 

Piramal Trusteeship 

Services Pvt Ltd 

Vs 

Kakanatil Abdul 

Rahiman Siraj Mather 

WITH 

Mr. VV Sivakumar Mr. Pradeep Joy 

67.  Comp App (AT) (CH) 

(Ins) No. 393/2024 

For Stay 

IA No. 1070/2024 

Piramal Capital and 

Housing Finance Ltd. 

Vs 

Rajendran P R & Anr. 
WITH 

Mr. VV Sivakumar Mr. Vindod PV- R1 

Mr. Avinash Krishnan 

Ravi- R2 

68.  Comp App (AT) (CH) 
(Ins) No. 420/2024 

For Exemption 

IA No. 1143/2024 

Piramal Trusteeship 
Services Pvt Ltd 

Vs 

Kakkanattil 

Ibrahimkutty 

Mohammed Raffi 

Mather 

Mr. VV Sivakumar Mr. Pradeep Joy 

69.  Comp App (AT) (CH) 

(Ins) No. 112/2024 

For Stay 

IA No. 300/2024 

For Direction 

IA No. 1460/2025 

Municipal Corporation 

of Greater Mumbai 

Vs 

Abhilash Lal, RP of 

Seven Hills Healthcare 

& Anr. 

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1 

Juris Corp- R2 

70.  Comp App AT) (CH) 

(Ins) No. 200/2024 

For Exemption 

IA No. 545/2024 

Municipal Corporation 

of Greater Mumbai 

Vs 

Abhilash Lal, RP of 

Sevenhills Healthcare 

Pvt Ltd & 2 Ors. 
WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1 Juris Corp & 

Mr. Avinash Krishnan 

Ravi- R2 

Mr. Abhishek 

Jenasenan- R3 

71.  Comp App (AT) (CH) 
(Ins) No. 216/2024 

For Exemption 

IA No. 578/2024 

Municipal Corporation 
of Greater Mumbai 

Vs 

Abhilash Lal, RP of 

Seven Hills Healthcare 

Pvt Ltd & 2 Ors 

WITH 

Mr. Arun Karthik 
Mohan 

Mr. Ashwin Shanbhag 
R1 Juris Corp & 

Mr. Avinash Krishnan 

Ravi- R2 

Mr. Abhishek 

Jenasenan- R3 

72.  Comp App (AT) (CH) 

(Ins) No. 236/2024 

For Stay 

IA No. 627/2024 

For Direction 

IA No. 1474/2025 

Municipal Corporation 

of Greater Mumbai 

Vs 

Abhilash Lal, RP of 

Sevenhills Healthcare 

Pvt Ltd & Anr. 

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1 

Mr. Avinash Krishnan 

Ravi- R2 

73.  Comp App (AT) (CH) 

(Ins) No. 237/2024 

For Stay 

IA No. 628/2024 

For Direction 
IA No. 1473/2025 

 

Municipal Corporation 

of Greater Mumbai 

Vs 

Abhilash Lal, RP of 

Sevenhills Healthcare 
Pvt Ltd 

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

74.  Comp App (AT) (CH) 
(Ins) No. 253/2024 

For Exemption 

IA No. 680/2024 

For Stay 

IA No. 681/2024 

Dr. Renuka Rani 
Maganti 

Vs 

Abhilash Lal, RP &  

2 Ors 

WITH 

Mr. Dwarakesh 
Prabhakaran 

Mr. Ashwin Shanbhag 
R1 

Mr. Abhishek 

Jenasenan- R3 

75.  Comp App (AT) (CH) 

(Ins) No. 256/2024 

Leave to file 

IA No. 685/2024 

For Exemption 

IA No. 686/2024 

For Stay 

IA No. 687/2024 

 

Dr. Renuka Rani 

Maganti 

Vs 

Abhilash Lal, RP & 

2 Ors 

WITH 

Mr. Dwarakesh 

Prabhakaran 

Mr. Ashwin Shanbhag 

R1 

Mr. Abhishek 

Jenasenan- R3 
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76.  Comp App (AT) (CH) 

(Ins) No. 462/2024 

For Stay 

IA No. 1261/2024 

Jitendra Das Maganti 

Vs 

Abhilash Lal, RP of 

SevenHills Healthcare 

Pvt Ltd 

 

Mr. Dwarakesh 

Prabhakaran 

Mr. Ashwin Shanbhag 

77.  Comp App (AT) (CH) 

(Ins) No. 187/2025 

 

Sakku Bai Devarajulu 

Vs 

V. Mahesh, Liquidator 

of Nagarjuna Oil 
Corporation Ltd. 

Mr. J Manivannan  

 

02.00 PM 

Note: After the matter listed at 02.00 pm, the regular Cause list will continue. 
 
For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

78.  Comp App (AT) (CH) 

(Ins) No. 245/2024 

K Shaji & 23 Ors. 

Vs 

Anish Agarwal, RP 

SAILSCL Kerala Ltd. 

(Corporate Debtor) &  

2 Ors 

 

Mr. Jinan KR Mr. Shaunak Mitra R1 

Ms. Puja Patwari R3 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 
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